
 

 

I. Reports and Accounts (2023-24) of ALIMCO, Kanpur; NBCFDC, New Delhi; 
National Trust for the Welfare of Persons with Autism, Cerebral Palsy, Mental 
Retardation and Multiple Disabilities (Divyangjan), New Delhi; and Senior 
Citizens’ Welfare Fund and related papers 

II. Reports and Accounts (2023-24) of Devnar Foundation for the Blind, Hyderabad; 
BRESH, Kothagudem, Telangana and related papers 

III. MoU  between GoI and  ALIMCO for the year 2024-25 
 

सामािजक न्याय और अिधकािरता मंतर्ालय मȂ राज्य मंतर्ी (Ǜी बी. एल. वमार्): महोदय, मȅ 
िनÇनिलिखत पतर् सभा पटल पर रखता हंू :- 

I. (A) A copy each (in English and Hindi) of the following papers, under sub-section 
(1) (b) of Section 394 of the Companies Act, 2013: -   

New Delhi, for the year 2023-24.     
 (b) Annual Accounts of the National Council for Cooperative Training 

(NCCT), New Delhi, for the year 2023-24, and the Audit Report thereon. 
 (c) Review by Government on the working of the above Council. 

[Placed in Library. See No. L. T. 1760/18/24] 
 

(ii) (a) Annual Report of the National Cooperative Union of India (NCUI), New 
Delhi, for the year 2023-24.     

 (b) Annual Accounts of the National Cooperative Union of India (NCUI), New 
Delhi, for the year 2023-24, and the Audit Report thereon. 

[Placed in Library. See No. L. T. 1207/18/24] 
 

Notification of the Ministry of Home Affairs 
 
गृह मंतर्ालय मȂ राज्य मंतर्ी (Ǜी िनत्यानन्द राय): महोदय, मȅ सशÎतर् सीमा बल अिधिनयम, 2007 
की धारा 155 की उप-धारा (3) के अधीन गृह मंतर्ालय, सशÎतर् सीमा बल, गर्ुप 'बी' योǉक 
आमर्रर सवंगर् पदȗ पर भतीर् (सशंोधन) िनयम, 2024 को Ģकािशत करने वाली गृह मंतर्ालय की 
अिधसूचना सखं्या सा. का. िन. 137, िदनाकं 6 अक्टूबर - 12 अक्टूबर, 2024 (साÃतािहक 
राजपतर्) की एक Ģित (अंगेर्जी तथा िंहदी मȂ) सभा पटल पर रखता हंू। 

[Placed in Library. See No. L. T. 1544/18/24] 
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